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the reply given to Starred Question 
V*. 219 on the 13th February, 1059 
and state:

(a) whether Prof J Henry Rich-
ardson of the I.LO has since made 
any recommendations regarding the 
policy on industrial relations;

(b) if so, what are the recommenda-
tions, and

(c) the action taken by Govern-
ment thereon7

The Deputy Minister of Labour 
(Shri Abid Ali): (a) to (c) Profes-
sor Richardson’s report on Industrial 
Relations m India was submitted by 
him to the ILO  who have not ye* 
sent it to Government The Profes-
sor submitted to Government a note 
on the Principles for determining 
which disputes should be referred to 
adjudication, and another note recom-
mending the establishment of a Pei- 
manent Court of Industrial Arbitra-
tion and adjudication These notes 
were circulated to the Indian Laboui 
Conference

Export of Manganese Ore
303 Shri Panigrahi: Will the Minis-

ter of Commerce and Industry be 
pleased to state

(a) whether India has made any 
export of Manganese Ore to foreign 
buyers from November, 1958 to Julv 
1959, and

(b) if so, the countries to which 
India has sold Manganese Ore dui 
in? this period7

The Deputy Minister of Commerce 
and Industry (Shri Satish Chtnfea):
(a) During the penod November. 
1058 to May, 1059 a quantity of 5 5 
lakh tons of manganese ore, valued 
at Rs 7 5 crores was exported Ex-
port figures for the months of June 
and July, 1959 are not yet available

(b) UK, Sweden, Norway, France, 
West Germany, Netherlands, Spain, 
Czechoslovakia, Belgium, Ceylon, 
Singapore, Japan, USA Italy and 
Yugoslavia
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Settlement of B Ps in Tea Gardens sf 
Assam

305. Shri Tridib Kumar Chandhuri: 
Will the Minister of Rehabilitate* 
and Minority Affairs be pleased to
state

(a) whether Government have for-
mulated any new scheme for the set-
tlement of displaced persons fr»n




